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X HATAT
(=& 7 =)

frheTaTe, 20 |#TH, 2025

FL.AT. 1354(30).— e Afa=aw, 1989 (1989 FT 24), Ft &TXT 20T =l IT-GTT (1) FTT & LT<h &
TART T gU (THH A1 I AT % & H HI(9T), Hx TR SH a7q § HqL 21 6 a1 1o AT+ 3297
= for s, e gferd fee=or sae |1 dord et # @ @ 8, T9iq aonmer asg & A oo # faew
LA TRATSHT, HIEE-S M IR0 & (AoqTae & o7 saesa g, Taager Vst i &7 SITeRgor e il 7=’
TG %l HTTIT T &

3 g § Rawg #re ff =xftr, Swdss afarfas i g 2097 & ST-am(l) F sata SR SEeT +
forw el i 3 Afewger S SUART F Hag § Gy TSI § 6 ATALAAT F T AT arrg & o1 faAt
FT e & A S-3TSi § ST AT &1 T qhaT 2.

T T SATIT, T STl ST J-STTAUgIT STl Ud ToTed He ol AT, T, HEdh (T
=1 forfera =0 d & STosft i e svamd gttt STosft qur qew wigsr sraferat 1 stera =
AT FTLAT AFATET T GHAATS T TTEL T A VLT THT SATREAT H AT 6 918 TAT AN VT 09 HLT 6
T, A< TAT ITIARTL T SA9TF THAAT & 7 9 el ST FILT SMATITT T THRTT IT STEATHTT T el
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I AT T T 20T AT IT-eTT (1) 3 AT TeAH ATILHRTLN AT Fls AT ST SATAT g,

= Aferg=AT | oA i T g T J-FE10 ST qeg Ewor 3 qew Wiy F w1 §
SIS & TAT Togah AT<h FIT ST (AeA0 TohT ST FohalT 8.

LA
TN T5T o HEa forel # T9re ¥od IR ST, Jaue-2 Qg a0l g STord il ST are(l o H7
HEAATSH i AT 39 e |@ferm fFewor.,

S srfarrger 1 fArar - At s Arer g F forw faw e gt o €wT % faw qeee-Sm a9
& A TATT IR TRATSIAT.

TTH : FHYL Heo ; ATt IREIR
Fq e R EIEDEMRGE AT &7 feraeor

: LT T TH . —— :

. T uFEierd | AL H

1. | ST "L T T T

547 0.02 20234 |gE@E @ =W

2. | q9TET HIT IHT THT

I F AT I
550 0.01 101.17
ElEAEDR]
LX) 0.03 303.51
T : AT HEe : AT ST ATh
T ST CREIEPEURGE HTH T faaeor
. JHETF FT AT . — :
. q o der® | FTHLH
1. | A FATHATTAT FOOIT 342 0.015 151.75 |Hz@e 3T =T
FAT | AT AT
FT | 0.015 151.75 AT
I : eIy Hed: WeT IR e
1 e R EIEDEUREE] AT T e
. AT FT AH . — :
. q s e | AL H
qe@s T I
1. | EaTT G (F9FF) 1 0.00 % 50.585 | T=Fer F fiT TUT
AEMER
9 | 0.00 % 50.585
ITH : HET Hed AT ST feF
F ' CREIEUEURGE AT &7 feaer
‘ e T 419 GER:H — :
| UFESIETH | v AL H
1 ﬂﬁ' 324 0.00 % 202.34
" | (TTTeAT UE AT Tt Hearer) B '
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[EENESEE
2. (T T T ) 322
1 0.0075 | 75.8775 | TFEE T =W
3 EELESE ] 300 HFIA o AT AT
| (e AferaT T TIe) CAERs]
FT| 0.017% 126.4625
ITH : AETRIE Hed ; HETRUE ST few
Fq e CEIEDRRED HTH T e
: T FT AT . —— :
. o |uwsierd | an A
1. | THAT FEHT T AL 449 | 0.01% | 177.047 |¥q&@s X =T
: : : HFIA o AT AT
2. | A& I THT e TeAT ThT 449 0.00 % 50.585
‘ qI= et
3. | T AEW qAF FE=AT 449 | 0.00 % 50.585
4. | FE AT OIS T Ters dooe | 449 | 0.00 %% 50.585
5. | srTeAT YA I AT 59 0.01 101.17
6. | srTeAT =T I TH Aw2 AT 59 0.01 101.17
7. | STATEAT GEEEH O A0 58 0.02% | 278.217
8. | srareaT wtaar adt Hfifam 58 0.02% | 278.217
| 010% | 1087.577
TTH : FATEOTIeAt Hed - I IR e
1 e CREIEPEIEED AT F7 faawor
. T T 417 . —— :
bl qo|wEEAEr A | At
T dehie AR Atferad gl qe@s X =T
T 3 FO0IT T HFTT F A TATT
1 | s oy o 31 i@ 89 0.15 1517.55 | Zrzfaor
T T FOM T
T 0.15 1517.55
T : AR[aeA T Hed : ST feF
F e G EEIEDEIRED AT T feawor
: JHLTTF FT 719 . — :
H. T | Ui H | G L
1. | G T T FEAT 172 0.05 505.85 | qE@T ¥ TIH TFAT &
. . T TATT TR
2. f;g B SRl 173 | 005 | 505.85
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. TR TET O 9E9@T gt 0.015 151.755
5 *.qda TF I e T . 0.015 151.755
| Heg A e T 0.005 | 50.585
. 5ofte YT = I Vg 0.02 202.34
UF ATeA AT TST
4. | SFTUfed SOl gt de e 158 0.0225 | 227.632 | FATET AF § @fad 2.
e AT 8 981 2.
5. | | Aferar ot T e 158 0.0050 50.585
6. | STHTTeR ol Tl e A1 0.0150 | 151.755
159 TE AT ATEH T
7. | | Aferar adt T e 0.03 303.51 | FAT@T Has # @fad 2.
e i | A81 2.
TATEATT S I AT fT 9 e & AAw
8. e " 0.0125 126.462 T HE
Ty i AT AT
9. i_g T T 0.0250 | 252.925 gmmﬁaﬁ—d?
10 T 2T 0.0250 | 252.925
152
1 THATAT AT LT ToeAzaT 0.10 1011.70
T 2T 0.0650 | 657.605
12 FITS ATTFAT TAT o= 225 00850 | 850945
A 1.14 5463.18

[®T. . W.Con.182/SRP-06/MUE-DHNE/23-24/247/20A/200325/2]
ATHT AT, BT 1=/ AR/ ST Ta qeeqo

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 20 March, 2025

S.0. 1354(E).—In exercise of the power conferred by sub-section (I) of section 20A of the Railways Act,
1989 (24 of 1989) (hereafter referred as in as the said Act), Central Government after being satisfied that for the public
purpose, the land, the brief description of which is given in the schedule annexed hereto, is required for execution of the
Special Railway Project, Mudkhed - Dhone Doubling in Medak district in the state of Telangana, hereby declares its
intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the official gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under
sub- section (1) of section 20D of the said act:
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Every such objection shall be made to the competent authority, namely Land Acquisition Officer & Revenue
Divisional Officer, Toopran, Medak district in writing and shall set out the grounds thereof and the competent authority
shall give the objector an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such
objections and after making such further enquiry, if any as the competent authority thinks necessary, by order, either allow
or disallow the objections.

Any order made by the competent authority under sub section (I1) of section 20(D) of the said act shall be final.

The land plans and other details of the land under this notification are available and can be inspected by the
interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, Mudkhed - Dhone
Doubling in Medak district in the state of Telangana

Description of Land in Acquisition: Doubling track between Mudkhed — Dhone Section within the limits of Medak District
Jurisdiction for passenger and freight facility.

Village : Shankapur Mandal : Narsingi District: Medak
s Land Acquisition Area Details of the Case
N ' Name of the Land Holder Sy.No.
0. In Ac.gts In Sq. Mtrs
1. | Nenavath Meeri W/o Ramulu 547 0.02 202.34 Doubling of track
- between Mudkhed and
2. | Nenavath Meeri W/o Ramulu 550 0.01 101.17 Dhone Section
Village Total 0.03 303.51
Village : Sheripally Mandal : Narsingi District: Medak
s Land Acquisition Area Details of the Case
N ' Name of the Land Holder Sy.No.
0. InAc.gts | InSq. Mtrs
1. | Cherkam Shyamala W/o Krishna 342 0.015 151.75 Doubling of track
] between Mudkhed and
V|“age TOtal 0.015 151.75 Dhone Section
Village : Wadiaram Mandal : Chegunta District: Medak
S| Land Acquisition Area Details of the Case
s Name of the Land Holder Sy.No.
No. InAc.gts | InSg. Mtrs
Doubling of track
1. | Dispute Land (Wagf) 1 0.00 % 50.585 between Mudkhed and
Dhone Section
Village Total 0.00 % 50.585
Village : Chegunta Mandal : Chegunta District: Medak
sl. Land Acquisition Area Details of the Case
Name of the Land Holder Sy.No.
No. InAcgts | InSq. Mtrs

Land Dispute Doubling of track
1. . 324 0.00 % 202.34

(Golla Pedda Laxmi, W/o Mallesham) 2 between Mudkhed and
Dhone Section

Land Dispute
(Are Hanumanth, W/o Papaiah)

Land Dispute
(Golla Lalitha, W/o Raju)

322

0.0075 75.8775
322

Village Total 0.01 % 126.4625
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Village : Masaipet Mandal : Masaipet District: Medak
S| Land Acquisition Area Details of the Case
N y Name of the Land Holder Sy.No.
0. In Ac.gts In Sq. Mtrs
1. | Narmata Laxmi W/o Narsimulu 449 0.01% 177.047 Doubling of track
between Mudkhed and
2 Chandra Prakash Ranka S/o Kanyala 449 0.00 % 50.585 Dhone Section
Ranka
3. | Sunkari Mahesh S/o Maisaiah 449 0.00 %2 50.585
4 Sh(_)han L_aI Vaishnoyi S/o Prahaladh 449 0.00 % 50.585
Vaishnoyi
5. | Ayodya Pundarikam S/o Narayana 59 0.01 101.17
6. | Ayodya Sreedhar S/o Ram Chandraiah 59 0.01 101.17
7. | Ayodya Pundarikam S/o Narayana 58 0.02 % 278.217
8. | Ayodya Kavitha W/o Srinivas 58 0.02 % 278.217
Village Total 0.10 % 1087.577

Village : Brahmanpally

Mandal : Toopran

District: Medak

s Land Acquisition Area Details of the Case
y Name of the Land Holder Sy.No.
No. InAc.gts | InSq. Mtrs
Sri Venkata Madhusudhan Villiam Reddy Doubling of track
1 S/o Venkata Krishna Reddy 89 0.15 151755 between Mudkhed and
" | Venkata Rama Jaan Harold Reddy S/o ' ' Dhone Section
Venkata Krishna Reddy
Village Total 0.15 1517.55

Village : Nagulapally

Mandal : Toopran

District: Medak

S| Land Acquisition Area Details of the Case
N ‘ Name of the Land Holder Sy.No.
0. In Ac.gts | InSq. Mtrs
1. | Sunkari Mahesh S/o Maisaiah 172 0.05 505.85
D. Ravindernath Goud
2. . 173 0.05 505.85
S/o Shankaraiah Goud
M. Ravinder Reddy 0.015 161,755 DOUbling of track
S/o Chendrasekhar Reddy ' ' geﬁ\gf:gexiﬁkhed and
3. | K. Devender Rao S/o Kishan Rao 174 0.015 151.755
Madhu S/o Tulasi Ram 0.005 50.585
K. Praneeth Reddy S/o Ganga Reddy 0.02 202.34
F Line Petition pending
Jangampally Vaishnavi i
a. gampatly 158 0.0225 227632 | & AD Office Medak,
W/o Venkat Goud Not in Revenue
Records.
Gurram Lalitha
5. . 158 0.0050 50.585
W/o Ram Kishan
Jangampally Vaishnavi
6. gampatly 159 | 0.0150 151.755
W/o Venkat Goud
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F Line Petition pending
Gurram Lalitha i
7 _ 0.03 303.51 at AD folce Medak.
W/o Ram Kishan Not in Revenue
Records.
8 D. Ravindernath Goud 0.0125 196.462 Sri Venkat Goud in
" | S/o Shankaraiah Goud ' ' physical Possession.
: 160 F Line Petition pending
9. D. Ravindernath Goud 0.0250 250 905 at AD Office Medak.
S/o Shankaraiah Goud
10. | Haldi Canal 0.0250 252.925
Yesaboina Srishilam 152
11. . 0.10 1011.70
S/o Mallaiah
Haldi Canal 0.0650 657.605
12. Kondi Yadamma 205
W/o Kistatiah 0.0850 859.945
Kondi Shivaiah
Village Total 1.14 5463.18

[F. No. W.Con.182/SRP-06/MUE-DHNE/23-24/247/20A/200325/2]
AMIT AGARWAL, Chief Engineer/Con/Planning&Survey
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